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Sew  coal     mining projects in     the 
country 

1123. SHRIMATI HAMIDA HABI-
BULLAH: Will the Minister of 
ENERGY be pleased to state: 

(a) whether any new coal mining 
projects have been approved by Gov-
ernment during the current year; and 

(b) if so, what are the details in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN):   (a)   Yes,  Sir. 

(b) Since January, 1980, 20 coal 
mining projects have been sanctioned by 
Government. The details of which are 
given below:— 

*On completion. 
Amendment of  MRTp Act 

1124. SHRI HARVENDAR SINGH 
HANSPAL: Will the Minister of LAW, 
JUSTICE AND COMPANY AFFAIRS 
be pleased to state: 

(a) whether it is a fact that Mono-
polies and Restrictive Trade Practices 
Act has recently been amended in the 
interest of boosting the exports; and 

(b) if so, what are the details thereof? 
THE MINISTER OF LAW, JUSTICE 

AND COMPANY AFFAIRS (SHRI 
SHIV SHANKAR):  (a)  Yes, Sir. 

(b) The Monopolies, and Restrictive 
Trade Practices (Amendment) Ordinance, 
1980 has already been laid on the Table 
of the House on 17th November, 1980. 

 

 


